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Criminal Appeal  No(s).  554/2018

ASHUTOSH KUMAR @ ASHU                              Appellant(s)

                                VERSUS

STATE OF U.P. THR. SECRETARY                       Respondent(s)

 
Date : 30-07-2026 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE UJJAL BHUYAN
         HON'BLE MR. JUSTICE ATUL S. CHANDURKAR

For Appellant(s) :  Mr. Dushyant Parashar, AOR
Mr. Anshuman Tiwari, Adv.

                   
For Respondent(s) : Ms. Sakshi Kakkar, AOR

Mr. Divya Prakash Arya, Adv.
                   

          UPON hearing the counsel the Court made the following
                             O R D E R

List the matter after two weeks.
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COURT MASTER (SH)                             COURT MASTER (NSH)
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